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destruction of Lebanon is prevented, and urgently needed 
humanitarian assistance can reach the affected people. We urge all 
parties to the conflict to eschew violence and return to the path of 
dialogue. This House is of the firm view that lasting peace and 
security in this region, which is a matter of interest and concern not 
only to the countries of the region, but to the whole world, can be 
achieved only through a negotiated and comprehensive solution to 
the problems of this region that takes into account the legitimate 
interests and grievances of all the parties concerned." 

I hope the House adopts the Resolution unanimously. 

The Resolution was adopted unanimously. 
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MATTER RAISED WITH PERMISSION 

Reported statement of Shri Jaswant Singh, Leader of the 
opposition, Rajya Sabha 

SHRI V. NARAYANSAMY (Pondicherry): Hon. Chairman, Sir, I would like 
to raise a very important issue for which I gave notice. The issue is relating to 
the statement by the hon. Leader of the Opposition that in 1995, information 
came to him that there Was a mole in the Prime Minister's Office. Sir, I 
respect the Leader of the Opposition. He was the former Deputy Leader of 
the Lok Sabha. He was the former Defence Minister, External Affairs Minister 
and Finance Minister of this country during Vajpayeeji's regime; and now he 
is the Leader of the Opposition in this august House. And, he is the Leader of 
the Opposition in this august House. Several interviews were given by him in 
the print and the electronic media, wherein he stated that he came into 
possession of a document of an American diplomat written to a Senator—not 
named— 
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through which he came to know that there was a mole in the Prime Minister's 
Office. And, the nuclear secrets of this country, when Shri P.V. Naramsimha 
Rao was the Prime Minister of this country. Leaked to the USA. This is a very 
serious allegation. This is concerning the national security of the country. 
Therefore, a demand was made not only in this House but also in the public to 
name the mole. Who is that person? He is giving several versions in several 
interviews. In one interview he said that he was a civil servant. Secondly, he 
said he retired from service. Thirdly, he said, 'I don't know whether he is a civil 
servant.' Again, he said that he has gone and settled in the USA. Sir, a 
person, who has been working in the Prime Minister's Office and leaking the 
vital nuclear information of this country to the USA, is desh drohi. Being a 
responsible Leader of this House and after holding several positions, was it 
not his duty to bring it to the notice of the then Prime Minister of this country? 
Not only this, even after that, when his Prime Minister was holding office, he 
was Minister. Why did he not convey this to hon. Vajpayeeji when he was the 
Prime Minister of this country? What made him to disclose only about the 
mole, that too after ten years? What is the necessity for him to tell this House 
now? He was a leader. Why he had not disclosed it in 1995 itself? I do not 
want to cast aspersions on anybody. I would like to know about this. Sir, he 
also said that he would disclose it to the hon. Prime Minister. I could see from 
the reports that he has not named the mole even in the letter written to the 
hon. Prime Minister. According to media reports, it was not signed. It was on a 
white paper. Nothing was there in that document. The whole country wants to 
know who is that person. Who is that mole? I want to know that. 
�
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SHRI V. NARAYANASAMY: It is not��&�.�� bhai. The issue is starting 
now. 

���
� ���� �-��' �
��!���&�.����!�J 

SHRI V. NARAYANASAMY: Sir, let him say in this august House, to the 
people of this country, as to who is that person who gave all our nuclear 
secrets to the USA in 1995. This information I would like to seek from the hon. 
Leader of the Opposition. Thank you. 
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*Expunged as ordered by the Chair.                      
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THE PRIME MINISTER (DR. MANMOHAN SINGH): Sir, that should not be 
allowed... (Interruptions)... I am sorry to say it ...(Interruptions)... 

*Expunged as ordered by the Chair.                                                                                         
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI ANAND SHARMA): Sir, he is misusing the opportunity given 
...(Interruptions)... 
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DR. MANMOHAN SINGH: This is an irrelevant issue. Mr. Chairman.... 

(Interruptions).. 
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THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH): Mr. 

Chairman, Sir, before responding to the two observations that have been made 
by the two hon. Members, I do wish to clarify that I had discussed it earlier with 
you and you had told me that should the Prime Minister wish to intervene, he will 
say what he has to and I will thereafter be asked to respond. ...(Interruptions)... 
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SHRI JASWANT SINGH: Sir, You had told me this this morning. I had 

requested my colleague, Shrimati Sushma Swaraj, to reconfirm it. She 
reconfirmed it. If the Prime Minister does not wish to intervene it is his choice. If 
he wishes to intervene, it is my request to him that he can say what he wishes to 
along with the other Members. ...(Interruptions)... 
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SHRI  JASWANT SINGH:  Mr.  Chairman,  Sir,  I  respond  

...(Interruptions)... 
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...(Interruptions)... The Prime Minister had talked about decency and 
courage. Do you have that decency and courage? ...(Interruptions)... Stand 
up and say. (Interruptions)�*' &�J...(Interruptions)... 

SHRI JASWANT SINGH: Mr. Chairman, Sir, I had submitted yesterday 
that as the subject was serious, the hon. Members recognising the serious 
import of the subject, if I am permitted to say that I have to in relative—I say, 
'relative'—relative peace in the House, I think, we would better subserve the 
subject and, then, this ki,nd of rather intemperate interventions. 

Sir, I must, at the very outset, clear the misconception what ever it is that 
I have to do is to dispel the notion about the names. Let me go paragraph by 
paragraph of the note that I had submitted to the hon. Prime Minister on the 
29th, or, 28th, I will come to that in a minute. 

In paragraph one, are the names of both the sender of this note and the 
recipient. The sender is one Mr. Thomas Graham, and the recipient is Mr. 
Harry Barnes. The subject is 'India nuclear testing—deployment of Prithvi and 
other steps'. Thereafter, the very opening sentence that Mr. Graham chooses 
to employ. My eyesight has gone a bit weaker since earlier times. So, you 
should render help. Thomas Graham is recommending, "Please treat this as a 
NODIS/Chetokee." These are security classifications used by the United 
States of America. "At this stage, please do not show this to President Carter." 
This is name one. "I have not shown it to Peter Goldmark." This is name two. 
And it goes on. It says, "I need your advice on how to proceed." It says, 
"...might be able to get through to people like Talbott as to the serious nature 
of this information." In paragraph 2 itself, Sir, it says, "the credibility of the 
messenger is crucial." In paragraph 3, he says, "We will have to choose 
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between respecting the confidence of a person with direct access to Prime 
Minister Rao who in the past has helped diffuse pressure to resume nulcear 
testing versus informing Secretary of Defence Perry, Secetary of State 
Christopher, and President Clinton..." And he goes on to say, "The senior 
person I talked to swore me to secrecy as he departed for a secret meeting in 
Bangalore where the issue of nulcear testing will be put before the Prime 
Minister by a majority of his advisors who favour this step. He was very 
concerned that he might not win this battle, but he did not want me to share 
this information with anyone at this time. He feared the consequences of a 
leak." The paragraph goes on, Sir. I will not go into that. 

Then, after that, there is the fourth paragraph. "Prime Minsiter Rao has 
called a super secret meeting to be held in Bangalore to debate whether India 
should resume nulceartesting, deploy the Prithvi missile and take "other 
steps." (I did not get a chance—he says, Mr. Graham,—to probe what this last 
phrase means)". In this paragraph itself, Sir, there are certain names. Mr. 
Graham says, "The meeting is being held in Bangalore to avoid any leaks, 
either to the Americans, BJP, or to the growing number of Indian hawks..." 
"Participants will include the Prime Minister, senior officials from the PMO. (I 
did not ask who because I had limited time talking with him outside of ear shot 
of others)." Then, he says, "Chidambaram, Head of the Atomic Energy 
Commission and leading advocate of nuclear testing, Abdul Kalam, Head of 
DRDO and leading advocate of deploying the Prithvi Missile, Raja Ramanna, 
designer of 1974 tests and swing vote if the issue focus on technical need to 
test, Naresh Chandra, who is trying to provide the Prime Minister with 
informed views counter to those being advocated by the ministries. The 
serious nature of this meeting was so clear (and it is second such one in a 
month at the Prime Minister's level when these issues were debated). Then 
the paragraph goes on. 

Then there is a paragraph 5 which talks of the possible responses that 
could be given to this, and he inquires from Harry Barnes, who has been 
earlier an ambassador there, "whether I should talk to McNamara. Because 
McNamara, he suggests, "could ask for a meeting with Bill Clinton." "He said 
explicitly that Robin Raphael was seen in India as ineffective, a peson who did 
not understand the level of hatred for her in 
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India." And, he goes into some details. Then, there is a suggestion again to 
facilitate this by the author when he says, "When I raised the possibility that 
Australian Prime Minister Keating might help formulate a new geo-political 
coalition of States to really push for abolition." ...of States to really push for 
abolition—this is abolition on nuclear arms— that is why, Sir, it continues to 
emphasise the seriousness of this. In paragraph seven, which I refer to, 
thereafter, again the relevant portion is about a possible visit—a proposed visit 
of the then Head of the Atomic Energy Commission, and he does say that, "Dr. 
Chidambaram was extremely upset because a restriction was placed upon his 
visit then. And I said that I understood the issue was that Mr. Chidambaram 
wanted to come only if an agreement could be signed, but one on nuclear 
safety, was out of the question." And, here, Sir, on the question of nuclear 
arms which the hon. Member, Shri Shahid Siddiqui has mentioned, he 
volunteered the informant that there were several sources of pressure on the 
then Prime Minister, and he goes on to elucidate a particular article that was 
then written in the journal of the IDSA. Then, some assessment; some 
speculation on the aegis of Dr. Childambaram and Dr. Abdul Kalam 
respectively when how he thought that the younger scientist in each of the 
establishments was not as hawkish as these two, etc. There are certain 
elements that come in and the informant is sharing with Mr. Graham; that is 
why he has been called upon to argue the other side which is the non-testing 
side. The fifth element was an assumption that elements associated with the 
ISI are already extremely powerful, and that brings in the Pakistan aspect; 
there is considerable degree of these things after this discussion and there is a 
second informant, I had an hour-long debate, heated argument with a more 
junior official, official who had obviously been doing serious thinking, and it 
goes on to the details of that serious thinking ...(Interruptions)... 

SHRI V. NARAYANASAMY: Sir, I want to put a straight question 
...(Interruptions)... 

MR. CHAIRMAN: Please take your seat ...(Interruptions)... Don't disturb 
...(Interruptions)... Your question will be replied. ...(Interruptions)... Your 
question will be replied. 

SHRI JASWANT SINGH: Sir, I am not reading out the whole thing. And, 
then, Sir, at the appropriate stage, I request your permission to 
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place this on the Table of the House, but let me come to that. This person 
says, Mr. Graham participated in the Bangalore conference where he had 
been an advocate of incremental steps including placing some Indian reactors 
under safeguards. So, we, hear a ...(Interruptions)... 

SHRIMATI BRINDA KARAT (West Bengal): Why didn't he inform then? 
...(Interruptions)... 

SHRI JASWANT SINGH: Now, there is a discussion, thereafter, in terms 
of costs, and such aspects. There is also a discussion on the possible 
reactions with OECD countries and how the Canadian Prime Minister who had 
been asked to be the Chief Guest at the Republic Day parade of 1996; and, 
thereafter, the Government of Canada had pressed India not to test and 
deploy the Prithvi Missile and also—because that has been, consistently, the 
Canadian stand to join the NPT, the invitation was withdrawn. That was also 
the period when ENRON was being negotiated, and that generated a great 
deal of discontent within the country. And this goes on, I won't read the whole 
thing. Then, there is a discussion here on the question of a Comprehensive 
Test Ban, and the person, with whom Mr. Graham speaking is, discounted the 
importance of a Comprehensive Test Ban which he asserted will have the 
same membership as the NPT, and thus be worthless and he goes on to 
analyse this. Then, there is also, Sir, relevantly.... and in the context of today 
that I said, 'these was fourth order issues after the pace of the peace process, 
Israel perceptions of Iran's nuclear programme, and Israel-US relations.' And, 
here again, we find that what was being put across in 1995 by the United 
States of America is what is still being put across by the United States of 
America. And, there is a discussion about how China would react, and also on 
France and, thereafter, Sir, the document goes on to talk of other things. He 
analyses that 'the bottom line is that there is a serious debate, the psychology 
in Delhi seems to be that they have "little to loose", even if Rao does not 
approve resumed nuclear testing, I would be surprised if his opponents would 
keep this decision quite. There is a significant change that saving into the 
Americans will become a major electoral issue, and the BJP in their Election 
Manifesto announced that. Then, there he goes into the issues for decision. 
That is here, Sir. I do want to prove that; there is sufficient here by way of 
name. 

The other observation that was given to me by the Prime Minister's letter, 
let me cite, Sir, is that there it is said, "this does not come under a 

241 



RAJYA SABHA [1 August, 2006] 

letterhead, and this has not got the signature." I am somewhat surprised by 
this observation, Sir. The intelligence sources do not give whatever they have 
to give by way of letterheads, and they do not sign everything. That is why you 
have an aspect of intelligence assessment. Now, where does this whole thing 
begin, Sir? The thing begins out of a book that I have written and out of 400-
odd pages, only one page in that really relates to this aspect, and I want to 
read parts of it only because to emphasise the context and the relevance in 
which this issue was quoted by me as I have quoted, only in part. I quote, "I 
had started, really, by explaining all the measures that had to be taken to 
safeguard the secrecy of the tests. Brajesh Mishra, then Principal Secretary to 
the Prime Minister, is to be credited that this was achieved so irreproachably. 
The aspect of security was, primarily, his responsibility. But the search for 
information was real, it was relentless, very intrusive and had been going on 
for long," And, there I cite, "In 1995, for example,..." and I will state, this is 
when—now, I will not go into details. Sir, I won't read out the whole thing 
because it is all here and I don't wish to take much time of the House. Then I 
conclude by saying, 'it was vital for India that total secrecy be maintained. For 
another, this note emphasises how the United States and its allies considered 
this issue, also that there was 'awareness', in the summer of 1998, about 
developments that could take place with the BJP in office. That is why I took 
with a certain degree of scepticism, the theory about the objectives of the 
United States, with whom I was engaged in meeting the requirements of that 
country, was to somehow, anyhow prevent India from testing. Sir, I have 
earlier given the examples on that. Now, how is the sequence of this? On 24th 
or so,—the 21st the book was on the bookstands,—I think, the hon. Prime 
Minister was perhaps asked a question about this or what. I don't know where 
he was asked. Thereafter, he said, he found that, the words to that effect, that 
I lacked decency, and I was deficient of courage. I find, Sir, that this statement 
was certainly unwarranted. It was, in my view, unworthy, and it was 
gratuitously insulting. Now, so far as the sequence of events is concerned, 
after the Prime Minister had said this on the 24th, I wrote a letter to the Prime 
Minister on the 25th, which, I may be permitted to quote. No, I had my 
Secretary call the Prime Minister's Private Secretary to seek time for me to go 
and meet him; I could have shared all this and explained all this to him. The 
Private Secretary of the Prime Minister informed my Secretary— 'we will give 
you time within five minutes: I will come back to you within 
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five minutes'. Five minutes turned into five hours. I think, after a lapse of about 
60- hours or so, I wrote to the Prime Minister and I told Dr. Manmohan Singh, 
'In response to your recent remarks in the media, my Secretary had, on 25th 
July, in the forenoon, conveyed a request to your Private Secretary about an 
appointment with you. I wanted then to hand over to you papers in connection 
with an 'informant' in the PMO' -the word has not come here—'in the mid 
1990s. As there was no response after more than 60 hours, this request was 
repeated and in writing. I have still to hear from you or your office about this 
meeting. I am led, therefore, to the conclusion that you are perhaps 
disinclined to meeting me. To save you any discomfiture I am sending by 
hand through my Secretary all the relevant papers.' In between my Secretary 
had written to the Private Secretary also and on the 28th, I sent all the papers. 
On the 29th Sir, the hon., the Prime Minister chose to reply me. He said it is 
not for me to reply. 

I have an observation to share with you, Sir, and also with all hon. 
Members. It is, of course, up to the Prime Minister how he chooses to reply a 
Member of Parliament. But, I do request the Prime Minister to reflect on the 
manner in which he chose to have the reply communicated. If the Prime 
Minister of the country chooses to have a letter that has been written by a 
'Jaswant Singh' and do the way he did, I think it would entirely be a matter of 
no consequence, because I am quite accustomed to this kind of treatment. 
But I do, Sir, hold a position in the House and in Parliament and also within 
my party. I don't say it for any other reason, but where I am today, Dr. 
Manmohan Singh has been for several years, when, as things happened, I 
was leader of the House. These are the altering circumstances of time and 
situations. I did not, on even one single occasion, ever, in any fashion 
whatsoever, so conduct either the business of the House or my behaviour, to 
cause any, or show any, direct or indirect response to the Prime Minister. This 
is including one occasion when I made a request to my senior, who is today 
the Leader of the Opposition in Lok Sabha; the then Leader of the Opposition, 
Dr. Manmohan Singh, was aggrieved about something that he had said as the 
then Home Minister. And he did convey his regrets and apologies to Dr. 
Manmohan Singh. Not once did we directly or indirectly show any disrespect 
to the office or to the person. 

Sir I do object, after that unwarranted and gratuitous insult about 
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calling me lacking in decency and in courage, to go to the extent of the having 
my letter to the Prime Minister replied by his Press Advisor directly to the 
Press, even before I have received it. This is, for all of us, Sir, particularly you 
and the Prime Minister, to reflect if that is how the Opposition is to be treated. 
The letter from the Prime Minister said that it is not in original. I am intrigued 
because I will be submitting this, and I think, this has been shared with the 
Press. It is said that it is not an original, has no signature or letterhead. Now, I 
must answer this. Of course, I am not the recipient; I am not Harry Barnes, I 
am not in the mailing list of Thomas Graham, and, therefore, I am hardly likely 
to get a signed copy. How can all information of this nature be on a 
letterhead? And, I found it, if I might put it, somewhat irrelevant and facetious 
that the question of letterhead and signature ought to be raised as an 
objection by the hon. the Prime Minister. Then, there is an information, 
"alleged informant is not named nor is there any confirmation that the person 
was from PMO." Sir, that is for the Prime Minister to judge because then, I 
replied to him on the 31st itself, because I was not in Delhi when my office 
received the PM's letter and it was first conveyed to me through his Press 
Advisor. I did say "I received your letter of July 29, 2006, last evening upon my 
return from Mumbai. Before that, your Press Advisor had already shared its 
contents with the media. What is implied in the contents of your letter about a 
weekly magazine's report is not relevant to what I sent to you. All such 
information, as I had in my possession, has been shared fully. If you consider 
that the issue merits further investigation, that will be for you to decide. If in 
your reckoning, it is not of sufficient import, that too is your judgement, though 
that is not consistent with your earlier personal comemtns about me. I also 
added, Sir, "You have considered it fit to render some advice to me, though 
your simultaneous expression of disinterest in the matter makes the approach 
somewhat unfocussed." Now what is the advice? What is the question that 
has been raised by both Shahid Siddiqui Saheb and Thiru Narayanasarhy. 
The issue, Sir, in 1995,1996,1997 was really about the Test Ban Treaty, the 
Comprehensive Test Ban Treaty. We, in 1995, with the indefinite extension of 
the NPT, the question that prominently faced India as a challenge, was the 
question of CTBT. As you know, Sir, or those who are students of these 
matters, know and it has been reported also that Dr. Manmohan Singh, when 
he was Finance Minister to Prime Minister Rao, was opposed to the nuclear 
testing by India and he had 
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grounds which he can certainly hold that those were not beneficial to India on 
the grounds of economic consequences, etc. He is welcome to hold those 
views and if he continues to hold those views, even now, he is welcome to 
hold those views ...(Interruptions) 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI 
PAWAN KUMAR BANSAL): It is totally extraneous. 

SHRI JASWANT SINGH: It is very irrelevant. In 1995, what happened. 
..(Interruptions). 

DR. MANMOHAN SINGH: What is the relevance of what.. 
.(Interruptions). 

SHRI JASWANT SINGH: I will tell you the relevance. 

SHRI PAWAN KUMAR BANSAL: It is totally extraneous matter. Talking 
about financial consequences is a totally extraneous matter. 

SHRI JASWANT SINGH: In 1995, it has been said, Sir, ...(Interruptions). 

SHRI V. NARAYANASAMY: I have been hearing for the last 45 minutes. 
The Leader of the Opposition has not so far named ...(Interruptions). 

SHRI JASWANT SINGH: These are all relevant, Sir. 

SHRI SHAHID SIDDIQUI: The deal is most important issue 
...(Interruptions). That issue is extremely important today...(Interruptions). 

MR. CHAIRMAN: Let him finish...(Interruptions). You will get these 
answers. 

SHRI M. VENKAIAH NAIDU (Karnataka): He is not a Member of the 
House and he is giving some advice. It is not his subject also. 
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SHRI V. NARAYANASAMY: It was a straight question to the Leader of 
the Opposition...(Interruptions). Who is that spy? Who is that mole? 

MR. CHAIRMAN: He has not finished as yet...(Interruptions). I am 
noticing that he has not finished it. 
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SHRI PAWAN KUMAR BANSAL: What was he doing since 1996? This is 
2006. Let me say, Sir...{Interruptions). �jj_��(��(
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SHRI JASWANT SINGH: Sir, the very first thing, I would submit. 
..(Interruptions)... 

DR. MANMOHAN SINGH: Sir, the hon. Member should answer the simple 
question: who is the mole ...(Interruptions)... and why is he shying away from 
that? The real question is why is he shying away ...(Interruptions)... 
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SHRI JASWANT SINGH: No, that is all right. (Interruptions) 
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SHRI JASWANT SINGH: No, no. That is r\ot..(lnterruptions)... 

����� ��
�?���C���� �����-(�
����(��!�4 �( ��� !G �����
�����
�4 �( ����3 ��� 5 �
�� ��#&��8 �J��������� ������ 

SHRI YASHWANT SINHA: Sir, why should the Prime Minsiter refer to the 
Leader of the Opposition as a Member? Should we refer to him as a Member? 

SHRIMATI SUSHMA SWARAJ: Sir, he is the hon. Leader of the 
Opposition. (Interruptions) 

SHRI YASHWANT SINHA: Sir, it is not...(Interruptions)... Member from 
Assam should know that he is the Leader of the Opposition. 
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SHRI SANTOSH BAGRODIA: Sir, why is he beating about the bush?.. 
.(Interruptions)... 
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SHRI PRIYARANJAN DASMUNSI THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING: Sir, 
...(Interruptions)... the security of India was lying in their hands 
...(Interruptions)... indicates how the ...(Interruptions)... without any enquiry and 
finding the real culprit.(Interruptions) It is they who made the whole 
system...(Interruptions)... Those things should not be kept secret. 

SHRI B.J. PANDA (Orissa): Sir, why is he now saying ...(Interruptions)... 

SHRI M. VENKAIAH NAIDU: Sir, did you allow him to speak? 
(Interruptions) 

SHRI PRIYARANJAN DASMUNSI: The whole system is in 
the...(Interruptions)... They should come out...(Interruptions)... 

MR. CHAIRMAN: Hon. Members, I will request you to let him finish. If 
there is any query from your side, I will allow it. (Interruptions) 
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SHRI SURESH PACHOURI: Sir, I have a point of order. (Interruptions) 

SHRI YASHWANTSINHA: Sir, if they...(Interruptions)... we will also ask 
questions to the Prime Minister. 
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SHRI RAVI SHANKAR PRASAD (Bihar): Yes, Sir. Then, we will also put 
questions to the Prime Minister. 

SHRI SURESH PACHOURI: Sir, I have a point of order. (Interruptions) 
Sir, on page 133 of the Rules of Procedure and Conduct of Business in the 
Council of States, Rule 34 (ii) says: 

"If a private member, in the course of his speech wishes to quote from a 
secret or confidential or classified Government document, paper or report, he 
shall supply a copy thereof in advance to the Chairman and also indicate the 
portions thereof which he wishes to quote in order to enable the Chairman to 
decide whether the permission should be granted." 
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SHRI V. NARAYANASAMY: My simple question to the Leader of 
Opposition is ...(Interruptions)... He has not replied so far. ...(Interruptions)... 
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SHRI JASWANT SINGH: Mr. Chairman, Sir, firstly to set at rest the 
legitimate concern of the very hard working, sometimes over-active, the 
Minister of State for Parliamentary Affairs. I have, Sir, as you know, submitted 
a copy in advance of this to the Chairman. I have also, Sir, I recollect right, on 
the 28th perhaps, sent an advance copy of this to the honourable, Prime 
Minister. And, I have with me, Sir, a full text of it which I have authenticated 
and with your permission...(Interruptions)... at the appropriate 
time...(Interruptions)... 
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SHRI JASWANT SINGH: Sir, I have just one. ..(Interruptions)... I have 
one appeal to make, Sir, that I can reply only as I can reply. It will be difficult 
for me to reply as the hon. Prime Minister replies, for example. I live with 
myself, and luckily I don't live with the Treasury Benches. SQ, please permit 
me to reply as I want to. And, if you do me the courtesy of listening 
carefully...(Interruptions)... As it is, I have been in the media because of the 
hon. Members of the ruling establishment arrangnment, if I might call it. they 
have called me a 'liar', they have suggested I be 'tried' and various other 
epithets have been used. I think, the House does owe me the courtesy of 
listening in peace...(Interruptions)... 

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR 
RAVI) How cann you say 'epithets'? ...(Interruptions)... You have made an 
allegation...(Interruptions)... You might have met the Press ...(Interruptions)... 
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1.00 P.M. 

SHRI JASWANT SINGH: I am very glad that my good friend suggests 
that he does not want to arrest me or charge me. I am relieved to hear that, 
Sir. I am trying to establish that the centrality of this whole effort by the United 
States then and today is to control, curb, and put under a kind of a tight wrap 
India's nuclear programme. {Interruptions) 
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SHRI JASWANT SINGH: I will prove. (Interruptions) 
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SHRI PRIYARANJAN DASMUNSI: He did not do anything 
for...(Interruptions) Under what pressure...(Interruptions)... 

SHRI VAYALAR RAVI: Sir, I am on a point of order. (Interruptions) 
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SHRI VAYALAR RAVI: Sir, I am on a point of order. (Interruptions) It is 

240. (Interruptions) 

SHRI PRIYARANJAN DASMUNSI: We are still negotiating.. 
.(Interruptions)... 
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SHRIMATI BRINDA KARAT: Who gave the letter? When was it given? 
(Interruptions) We should know that. (Interruptions) 

SHRI VAYALAR RAVI: Sir, Rule 240. (Interruptions). Sir, let me read it 
out. (Interruptions) 

†[ ]Transliteration in Urdu Script. 
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SHRI V. NARAYANASAMY: Who is that mole? (Interruptions) 

SHRI VAYALAR RAVI: Let me quote, Sir. It is, "Irrelevance or repetition." 
I read it. It says, The Chairman, after having called the attention of the Council 
to the conduct of a member who persists in irrelevance or in tedious repetition 
either of his own arguments or of the arguments used by other members in 
debate, may direct him to discontinue his speech". 

The question was: Who is the mole? (Interruptions) Instead of answering 
the question, the hon. Member is repeating irrelevant subject and irrelevant 
matter. He is not answering the question. (Interruptions) Sir, you have every 
right to stop this kind of irrelevant repetition. (Interruptions) 
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SHRI JASWANT SINGH: Sir, I am attempting to answer all the queries. 
One of the queries raised is as to what did you do since you came in 
possession of this piece of information. I will, but, I can only answer as the 
hon. Members would appreciate as I know how to answer. Therefore, you 
please exercise some patience in this regard. I have to go in a sequence. 
About the third week of September is roughly the origin of this 
communication. Now, Sir, what was happening in the third week? 

SHRIMATI BRINDA KARAT: In which year? 

SHRI JASWANT SINGH: In 1995, roughly in the third week of 
September, 1995. In December, the nuclear test that was being planned by 
India became common knowledge. That is also a fact because in December, 
1995, the New York Times, in fact, published a story. Those of you who 
pursue such matters and study would know that satellite surveillance by the 
United States of America had established that boreholes were being dug in 
the Pokhran region. That was an additional factor to bring pressure. Again, 
Sir, what was the context and relevance was the imminence of CTBT We had 
reached the autumn of 1995. It was a principal policy objective of the 
democratic Government then in the United States of America to 'somehow, 
anyhow'.... That is why, I said that the surveillance on India was very intrusive. 
Thereafter, Sir, in 1997, a series of things happened. Sir, in 1996, we were 
temporarily in office for about 13 days or so. (Interruptions) In 1997, Sir, 
threats, as I have brought out, were brought out in an expose in a newspaper 
actually on the 20th September, 1997 and it headlined the expose with the 
heading: US Plots Gujral-Sharif Show. What was the attempt then by the 
United States of America, Sir? The United States of America wished to bring 
pressure on the then Prime Minister because the then Prime Minister was 
visiting the United States of America to attend the UN General Assembly. And 
he was, I think, then also the Minister of External Affairs to somehow have a 
kind of an Asian or South-Asian Camp David between the then President Bill 
Clinton, and to control and to brine) a curb. (Interruptions) Thereafter, Sir, this 
very document, this very fact that I am now talking of, this very fact about Mr. 
Graham and the communication that Mr. Graham had with the Ambassador 
Harry Barnes was reached to the then Prime Minister in time so as to caution 
him what the United States of America was all about. In 1998, Sir, when we 
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were in office, our principal purpose then—because we came to office in 
March '98—was to somehow thwart American surveillance, American 
intrusive entry into our systems and to somehow prevent the United States, 
anyhow prevent the United States, from coming to know, and Vajpayee 
Government did it exceptionally well. 
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SHRI JASWANT SINGH: In 1974, the then Prime Minister, Late Shrimati 
Indira Gandhi, achieved exactly the same thing. She kept in on the United 
States of America and she was able to achieve it...(Interruptions)... President 
Venkataraman, in his memoirs and in a public speech has clearly stated that a 
decision was taken to have yet another test by Late Shrimati Indira Gandhi in 
the eighties when she was returned to office. A bore hole was dug, and, as 
Defence Minister, Mr. Venkataraman says: I actually went down that bore 
hole, but...(Interruptions)... I am citing all these, Sir...(Interruptions)... 

SHRI ANAND SHARMA: He should give the name...(lnterruptions)... 
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SHRIMATI BRINDA KARAT: Why was it concealed all these years? 
...(Interruptions)... Why was this information not shared? 
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SHRI JASWANT SINGH: I respect your direction. ...(Interruptions)... There 
are broadly three issues that were raised ...(Interruptions)... I have shared the 
facts. I am on the aspect of what the NDA Government did, which is relevant 
...(Interruptions)... 

SHRI V. NARAYANASAMY: Who is that person who said it as a civil 
servant? He may be in the United States ...(Interruptions)... 
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SHRI SHAHID SIDDIQUI: Sir, it is very relevant. ...(Interruptions) 
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SHRI VIKRAM VERMA: Sir, he asked a specific question. 

...(Interruptions)... 
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SHRIMATI BRINDA KARAT: Why have they kept us in the dark? 

...(Interruptions)... 
�
���� �������!
���-���#?< ���!�	&�����	&�#3 (�.��J��������� ������8 ��� �� #
&���� ����+ �

� ��� ����.��J�������� �������
 
SHRI JASWANT SINGH: Sir, I have found...(lnterruptions)... 

 
) �����&����7���� 7� ��"�
���
���8 ����� ���
��(��&������3 �����&������!��*��#��C���
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��(��&�� �:
��
(��������� ������ 
SHRI V. NARAYANASAMY: Sir, the issue was first raised 

...(Interruptions)... 
 
���� �������!
����(��
��
(��  �-����#� %5 �8 ��������� �������
 
SHRIMATI   BRINDA  KARAT:   Sir,   why   was   it   hidden? 

...(Interrutpions)... They wanted to protect America. ...(Interruptions)... 
 
47�����5�� �� () �����(����-\���(��#(���� �����?��
&���(������!�J�������� �������� ��)� 	��
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� �� ��	&� 	�"��J��������� �������

���� ���9(5 ��3 ��� �����"�(��-� �	&����-���J��������� �������Sir, why was the 
information hidden? Let him answer that first. ...(Interruptions)... 
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"The issue of a mole in the PMO, when late Shri Narashnha Raoji 
was the Prime Minister of India, has acquired utmost significance in 
the light of revelations made by Shri Jaswant Singh in his book 'A 
Call to Honour'. India Today, one of the most prominent national 
weeklies, in its latest issue, has published a letter by a senior US 
diplomat to a US senator. This letter raises many questions about 
India's nuclear security ...(Interruptions)... This letter raises many 
questions about India's nuclear security and planning. It also raises 
very significant questions about the India-US nuclear deal and its 
intents." ...(Interruptions)... 

�>>�(���������������� ������� .(������J 

"Sir, answer to these questions ...(Interruptions)... Answers to these 
questions are of vital importance to India's security, sovereignty and 
nuclear planning." ...(Interruptions)... "I therefore request you to 
suspend the Question Hour so that the nation may get answers to 
these questions by the Prime Minister and the Govt, of India. Sir, 
both the Leader of Opposition, Shri Jaswant Singhji, and Prime 
Minister, Shri Manmohan Singhji, belong to Rajya Sabha. It is, 
therefore, the duty of this House to ask them to answer the questions 
being asked by the whole nation. We would like to know from the PM 
who the mole was. Are there other officers who are influencing 
India's nuclear policies? What are the implications of this revelation 
on the Indo-US nuclear deal? What action is being planned on the 
revelations made? 

We request you to direct the Prime Minister to make a statement on 
this issue before any other matter may be taken up in the House."... 
(Interruptions)... 
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I asked a question ...(Interruptions)... Nobody can question my credibility. 
(Interruptions)... 

�

���
� ���� ��� ?����� ������U ��� ��
���������� ������ 

"I would like to raise a very important issue of the Leader of the 
Opposition, Shri Jaswant Singh, who stated in his Press Conference 
and also in the electronic media that during the period when Shri 
Narasimha Rao was the Prime Minister, he came to know that there 
was a mole in the Prime Minister's Office and that an officer working 
in high position in the PMO has leaked nuclear secrets to the United 
States of America. He further stated that he would like to give the 
information directly to the hon. Prime Minister, Dr. Manmohan-Singh, 
while meeting him. 

This statement of Shri Jaswant Singh has created a public debate in 
the whole country that a responsible political leader of BJP, who 
occupied several positions in the Government, when he came to 
know of the Indian nuclear secrets being leaked by an important 
officer working in the PMO during Shri Narasimha Raoji's Prime 
Ministership, it was his duty to either bring it to the notice of the then 
Prime Minister or raise the issue in the public with evidence. He 
Should have taken proper action at that time. Further, waiting for 
more than ten years, he is revealing that vital and important 
information to the media. Therefore, I would like to raise this issue in 
the Rajya Sabha."... (Interruptions)... 

†[ ]Transliteration in Urdu Script. 
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SHRI SANTOSH BAGRODIA: Are you not satisfied with his ruling? 
(Interruptions)... Are you not satisfied with his ruling? (Interruptions)... 

SHRI JASWANT SINGH: Sir, there is no disputing the parameters within 
which hon. Shahid Siddiqui and Thiru Narayanasamy have raised the queries 
that they have. I have endeavoured, Sir, one of the three queries which is 
repeatedly being asked, "What did you do with it, when this information came 
to you?" (Interruptions)... 

�
���
(� 7?�" �: @ 7�5���#��(�mole �������� ������mole�
��C����
����������� �������

SHRI VAYALAR RAVI: Sir, | am on a point of order. (Interruptions)... I am 
on a point of order. (Interruptions)... Under what rule is he raising that? 
(Interruptions)... Is it Zero Hour mention? (Interruptions)... There is only one 
issue. (Interruptions)... You can't raise many issues. (Interruptions)... No notice 
can be on more than one issue. (Interruptions)... Even if it is Zero Hour, you 
can raise only one issue. (Interruptions)... No other issues can be raised. 
(Interruptions)... How can he raise two or three issues? (Interruptions)... The 
rule is so clear that you can't raise more than one issue. (Interruptions)... You 
look at the rules. (Interruptions)... You can raise only one issue. 
(Interruptions)... 
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decide the admissibility. (Interruptions)... He has already accepted his notice 
in this form. He has read it out to you...(Interruptions) Now there cannot be 
such questions. Please sit down...(Interruptions) 

���
���� ��M N��� ��,�������!��
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��#&���*�
(� �� �� .(�
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SHRI PRASANTA CHATTERJEE (West Bengal): We had asked the 
Leader of the Opposition to speak. What is this? (Interruptions) 
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SHRI PRASANTA CHATTERJEE: Sir, let the Leader of the Oppostition 
reply ...(Interruptions)... 

SHRI JASWANT SINGH: Mr. Chairman, Sir, we will certainly abide by 
your direction. How can we not abide by your direction? But, it is a bit 
disappointing when the hon. Minister of State conducts the proceedings of 
their own interventions in the fashion that they do. That is their choice, Sir. I 
am attempting to the best of my ability to answer, and I was answering as to 
what we did when the information came into our possession ...(Interruptions). 
..The information ...(Interruptions)... 
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SHRI PENUMALLIMADHU (Andhra Pradesh): What about our right? We 
all are Members of this House ...(Interruptions)... 

SHRI JASWANT SINGH; Let me very clearly ...(Interruptions)... 

SHRI PENUMALLI MADHU: We have our own rights. We have been 
listening to him ...(Interruptions)... What is this, Sir? ...(Interruptions)... We 
have been listening to the Leader of the Opposition for the last one-and-a-half 
hours, but he has not completed his reply ...(Interruptions)... 

SHRI JASWANT SINGH: Sir, we assessed .^(interruptions)... 
�

�����O ����P����� #�
&��3 CF(F�
���
	(��!���#&��8 �
&��)�J��������� �������

 I 

SHRI SITARAM YECHURY: Sir, will you yield for a minute? 
...(Interruptions)... Sir, the Leader of the Opposition has yielded for me for a 
minute. I just want to make an appeal ...(Interruptions)... I just want to make 
an appeal, Sir ...(Interruptions)... Sir, three issues are involved. These are 
very serious matters to be discussed, i hope, we will have another occasion to 
discuss them. But, here, the issues involved are just three. 
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SHRI SITARAM YECHURY: He is willing to listen to me, why are you 
stopping me from speaking? ...(Interruptions)... Your leader is willing to listen 
what I have to say, why are you stopping me? ...(Interruptions)... I just want to 
say this, Sir. The first question is, who the mole is ...(Interruptions)... 
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SHRI SITARAM YECHURY: Number two, for the last 11 years, you 
started saying ...(Interruptions)... Please tell us what you did in the last eleven 
years ...(Interruptions)... Number three: on the basis of that, please clear our 
apprehension: You did not make all this public in these 11 years because 
when you were in the Government, you did not want to offend the United 
States of America ...(Interruptions)... 

SHRI JASWANT SINGH: I want to make it clear. ...(Interruptions)... 
�
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SHRI AMAR SINGH: Sir, I associate myself with what Shri Sitaram 
Yechury has said. ...(Interruptions)... 

SHRI V. NARAYANASAMY: Sir, I raised the issue first. I raised only one 
point. ...(Interruptions)... I wanted to know from the Leader of the Opposition 
who was that mole, who was that spy who leaked the information to the 
United States of America ...(Interruptions)... The Prime Minister is here, and 
you kindly tell the name. ...(Interruptions)... I agree with ...(Interruptions)... It is 
not at all relevant ...(Interruptions)... 

�

47�����5�� �� () ������� ��	�"�	����
������!��� � 	��� �����J��������� ������ 

SHRI JASWANT SINGH: Sir, I am to remain within the parameters of the 
two of these notices. They required detail of the nuclear matter; they required 
the name ...(Interruptions)... 

SOME HON. MEMBERS: Mole, mole ...(Interruptions)... 

SHRI JASWANT SINGH: I don't need any prompting, Sir, 
...(Interruptions)... I don't need any prompting I am well aware of what I am 
doing. In fact, the manner is which, sometimes, the Treasury Benches are 
conducting themselves, as if this is not a House, but ...(Interruptions)... 
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SHRI SANTOSH BAGRODIA: Only Teasury Benches are conducting? 
No, this is not fair. This is not correct. Why don't you look at your own faults? 
...(Interruptions)... 

SHRI JASWANT SINGH: This House is not an interrogatory chamber. 
This House is not an interrogatory chamber. This is a chamber for discussion. 
We are discussing a serious subject and I am doing the best that I can to 
answer all these questions. What you said is...(Interruptions)... It is a very sad 
demonstration, Sir, of the ruling arrangement, impatient and intolerance, both, 
I wish to submit, Sir that ...(Interruptions)... 

SHRI JANARDHANA POOJARY (Karnataka): We would like to know 
whether there is any mole...(Interruptions)... Tell us whether you are going to 
name the mole. Where is the mole? ...(Interruptions)... 

SHRI JASWANT SINGH: Sir, in 1997, the matter became public again, 
and all the aspects of it became public. The efforts of the United States were 
thwarted. The efforts made by the United States, as in 1995, Sir, because 
information had been leaked from the then Prime Minister's Office, the plans 
to hold a nuclear test was leaked. When it came to our possession... 

SHRI V. NARAYANASAMY: By whom? ...(Interruptions)... 

SHRI JASWANTSINGH: Please, if you sit down ...(Interruptions)... If you 
were to sit down ...(Interruptions)... Sir, in 1998, the principal challenge before 
India, before the Government was to somehow ...(Interruptions)... Sir, they 
were asking me what we did with it. In 1998, we had to ensure that before 
anything else is done, we conduct the tests; and we conducted the tests 
within two months of coming into office without the ...(Interruptions)... That 
was the objective. The principal task ...(Interruptions)... Now, I cannot yield, 
Sir ...(Interruptions)... Sir, they keep asking me, so many times, just now in 
the last few minutes, now you keep telling me ...(Interruptions)... 

SHRI ANAND SHARMA: We want an answer. Who was that in the then 
Prime Minister's Office? Mr. Chairman, Sir, the House has the right to know it. 
You have to answer. Mr. Chairman, Sir, this is not an answer. 
...(Interruptions)... 
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The House then adjourned for lunch at thirty-five minutes past one of 
the clock. 

The House re-assembled after lunch at two of the clock. MR. 
CHAIRMAN in the Chair. 

MR. CHAIRMAN: Shri Jaswant Singh. 

SHRI JASWANT SINGH: Mr. Chairman, Sir, I am grateful to you. You 
have been very patient. I cannot say that the Treasury Benches have been 
equally patient. But I will endeavour to, now, limit my intervention, Sir, what 
remains of it. There were principally three questions, if you read within the 
parameters of three — the names, who, etc. And the second was, Sir, what did 
we in NDA do and the third was really the nuclear aspect. I understand that the 
nuclear is the larger question and the nuclear has also come up under a 
separate discussion. If I may be permitted to say — I will conclude very shortly, 
Sir, I will finish within the time that you have allotted — So far as nuclear is 
concerned, the central purpose of the United States of America in all this that I 
have submitted, in the documents that I have shared, in what I have said in the 
House, was, to somehow, restrain India from going down the path of attaining 
the position of Nuclear Weapon State. Nuclear Weapon State or not is a 
technicality. But India is a nuclear weapon possessing country. And it is 
because of that all this effort was made by the United States of America. That 
was their aim, Sir. And, we addressed, as Government, as the NDA, this 
challenge. It was because I was asked, "what did you do?' There was the fact 
that a piece of paper, a document, information was in my possession. Having 
assessed that and having realised that in the year 1997 it had already been 
made public, it had already been-given to the then Prime Minister, it was 
already, therefore, in the Prime Minister's Office, because Prime Minister's 
continuing function, then, in 1998, the single responsibility and challenge that 
we had, as the Government, was to defeat the purpose of that and all the effort 
that the United States was doing. There were two ways in which we could have 
done it. We could either have ordered a detailed, vindictive or an exploratory 
inquiry. The people concerned, Mr. Graham/swas already out of the country. 
He is not an Indian citizen. Ambassador Harry Barnes 
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was not living in India. What was clear was the direction in which those that 
were in the knowledge of this information, they were in the then Prime 
Minister's Office. They used that knowledge to somehow prevent India from 
conducting its nuclear test. Therefore, the first responsibility we had, as NDA 
Government, was to defeat the American purpose of restraining India. That 
was the first challenge. Everything else follows. 

SHRI V. NARAYANASAMY: Allowing the spy to continue to work and 
share the nuclear secrets with the USAI That was the success of the NDA 
Government! 

MR. CHAIRMAN Please take your seat. 
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SHRI JASWANT SINGH: Sir, the second thing what we did is this. I will 
conclude within 20 minutes. The third really related to what Shri Shahid 
Siddiqui has said about the consequences of India's nuclear programme. 

One consequence was immediate that, in the year 1995 or 1997, the 
attainment by India of a nuclear capability, also weapons capability, could not 
be achieved. That is not even open to question. What caused it, amongst 
other factors, but, which, certainly caused, was that the vital information in this 
regard was reached to the USA, the State Department and the White House 
...(Interruptions)... 

SHRI V. NARAYANASAMY: By whom? 

SHRI JASWANT SINGH: I have said by whom. I will come back to it in a 
minute ...(Interruptions)... 

SHRI V. NARAYANASAMY: That is the question ...(Interruptions)... That 
is the moot question ...(Interruptions)... 

MR, CHAIRMAN: Please let him say ...(Interruptions)... 

SHRIMATI SUSHMA SWARAJ: Please have some patience 
...(Interruptions)... The hon. Leader of the Opposition says that he will come to 
it in a minute ...(Interruptions)... Cannot you have patience to wait even for a 
minute? ...(Interruptions)... 
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SHRI V. NARAYANASAMY: Madam, we have been sitting patiently for 
two hours ...(Interruptions)... 

SHRI RAVI SHANKAR PRASAD: So what? ...(Interruption)... 

SHRI JASWANT SINGH: Sir, I will be very brief on the nuclear aspect. 
From the USA, the pressure upon India was about the Test Ban, about 
subscription to the Fissile Material Treaty, about falling in line with the larger, 
global American aims on the question of nuclear weapons. That has 
relevance. That has a continuing relevance. And, it has a continuing 
relevance. Sir, let me cite just one or two examples. I would not go into all 
these in detail. In any event, there ought to be, and I am given to understand 
by Smt. Sushma Swaraj, who so ably and so assiduously helps me in the 
Parliamentary work and does much better than I could possibly do 
...(Interruptions)... 

SHRI SANTOSH BAGRODIA: Then you make her the Leader of the 
Opposition ...(Interruptions)... 

SHRI JASWANT SINGH: She is welcome to take over from me if you feel 
that she will do a better job than me ...(Interruptions)... Sir, I come to the 
nuclear aspect. Why I say this is, if you just examine the conduct of this 
Government so far as the whole approach to the nuclear policy is concerned 
on July 18, 2005, for example, it was ten years after that attempt. What is 
happening is this. The point I am making is, the USA its approach, its intention 
and its purpose is fixed, constant, unchanged. They have not altered their 
views from what they were — whether it is Democratic Government or 
whether it is Republican Government. Principally, it is to put a restraint on 
India's nuclear capability, a restraint on India's fissile material production to 
somehow restrain even the Missile Programme of India. It is because of that I 
cite just two or three cautionary notes. My able colleague, Mr. Yashwant 
Sinha, has done a great deal of work in this regard. Let me cite just two or 
three examples to illustrate what I am saying. On July 18, 2005, a benchmark 
was established with the USA that it would amend its laws to end embargo 
against the nuclear trade with India. The Bill that has recently been enacted or 
the purpose clarified by the House of Representatives says, 'to permit only 
restrictive and conditional trade with India.' No waiver granted for India from 
all the provisions of Section 129 of the USA Atomic Energy Act. 
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Another example is, Sir, the USA pledges full Civil Nuclear Energy 
Cooperation and. trade with India. What, actually, happens? The Bill now 
prohibits export of Uranium enrichment and spent fuel reprocessing equipment 
and technology to India. I wish to state one more example of this, which is the 
principal one. The hon. Prime Minister then informed us, through a statement 
that 'India will acquire the same benefits and advantages as other leading 
countries with advanced nuclear technology, such as the USA.' This was the 
statement, Sir. Violation is institutional discrimination against India. I have cited 
only 2 or 3. There has to be a separate discussion on this issue. I will conclude 
by saying that there were three parameters. Who is the person? I don't think it 
is very clear that those networks then in the know of what decision-making 
process is in the Prime Minister's Office, or from amongst them there is a 
person. The note is very clear in what it is saying. There is explicit, and there is 
also the implicit. The problem with the present Government is demonstrated by 
now the hon. Prime Minister has chosen to reply to my concerns. If the 
obvious should be denied because there is no signature, it is not on a 
letterhead. 	&�
�� ���	&�H����.	���!��
��.���� ������ ��
�F���.(�	&�
��.(��
�F(T ��
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��������!�J It is a clear enough sign and points to then Prime Minister's Office. 
It is clear enough for the Government to recognize who is responsible. If it 
does not want to act, it is up to them. Secondly, Sir, ...(Interruptions)... 

SHRI SANTOSH BAGRODIA: Who is the mole? ...(Interruption)... 

��� 
� ���� �  !�' �: !�' �� J� �������� ������ He will come to your point. 
...(Interruptions)... He will come to your point ...(Interruptions)... 

SHRI V. NARAYANASAMY: Will you yeild for a minute? 
...(Interruptions)... 

���
� ���� � !�' �: !�' ��J��������� ������ Your point will be answered , this much 
I can tell you. ...(Interruptions)... 

SHRI V. NARAYANASAMY: Sir, my question has not been answered for 
the last two hours. ...(Interruptions)... 

MR. CHAIRMAN: Your point will be answered. This much I can tell you 
...(Interruptions)... please take your seat ...(Interruptions)... Your point will be 
answered ...(Interruptions)... 

SHRI V. NARAYANASAMY: Since yesterday ...(Interruptions)... today 
also he is not ...(Interruptions)... 
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MR. CHAIRMAN: Please take your seat ...(Interruptions)... Let him finish 
...(Interruptions)... 

SHRI JASWANT SINGH: I spoke that I am repeatedly being asked, "Who 
is responsible?" It is this attitude which is responsible.. ...(Interruptions)... 
There is the 'explicit' and there is the 'implicit'. What is explicit are the names to 
which I am ...(Interruptions)... I received a letter from the hon. Prime Minister 
saying, "What is explicit is without a signature?" I have said, what is explicit 
...(Interruptions)... He said, "This is not under a letterhead."Even if after what is 
implicit and explicit, if after all the evidence and the evidence is the 
consequences of what happened because of all this what was planned to 
beateet by the 1895 Government could not be a test. Nothing more can. 
explicitly state as to the consequences of this Government's attitude. Then, 
what did we do, Sir, I will share with you in very brief, in two sentences. In the 
NDA, the Atal Bihari Vajpayee's Government defeated the purpose of the 
United States of America to shackle India ...(Interruptions)... and to deny it 
...(Interruptions)... and to deny it ...(Interruptions)... 
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SHRI SANTOSH BAGRODIA: Who is the mole? ...(Interruptions)... 

SHRI JANARDHANA PQOJARY: You are killing the BJP. 
...(Interruptions),., you are creating suspicion ...(Interruptions)... You are 
finishing the BJP ...(Interruptions)... 

MR. CHAIRMAN: Please take your seat ...(Interruptions)... Let him finish 
...(Interruptions)... 

SHRI JASWANT SINGH: We deny to the US its aim to shackle India's 
nuclear capability. ...(Interruptions)... The third aspect ...(Interruptions)... Shri 
Shahid Siddiqui sahab wanted to know what were the nuclear consequences. 
...(Interruptions)... The nuclear consequences are ...(Interruptions)... 

SHRI SANTOSH BAGRODIA: We don't want to listen to anything else. It 
is all useless ...(Interruptions)... 

MR. CHAIRMAN: Please take your seat ...(Interruptions)... 
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SHRI JASWANT SINGH: The third aspect, Sir, ...(Interruptions)... 

MR. CHAIRMAN: Let him finish. ...(Interruptions)... 

SHRI JASWANT SINGH: The third aspect is this ...(Interruptions)... He 
said that here are three parameters. ...(Interruptions)... Mr. Siddiqui wanted to 
know what are the nuclear consequences. In 1998 we obtained strategic 
autonomy and functioning. ...(Interruptions)... Today, Sir, the Government is 
moving towards a bilateral test ban; not a legal multilateral, but a bilateral test 
ban. It is exactly the same that the Government is moving towards fissile 
material control and it is abandoning the nuclear autonomy that had been 
achieved by the Government of the NDA in 1998. ...(Interruptions)... In the 
equality; strategic equality, this is the consequences of what is happening 
...(Interruptions)... 

MR. CHAIRMAN: Let him finish. ...(Interruptions)... 

SHRI JASWANT SINGH: I conclude, Sir. ...(Interruptions)... I will 
conclude. ...(Interruptions)... 

AN HON. MEMBER: He is saying today that the Government is 
compromising. ...(Interruptions)... No, it is not the case. ...(Interruptions)... 

MR. CHAIRMAN: Let him finish ...(Interruptions)... 

SHRI JASWANT SINGH: I appeal to the Treasury Benches 
...(Interruptions)... I appeal to the Treasury Benches, in all seriousness. 
...(Interruptions)... Please, hon. Member, Thiru Narayanasamy, may please 
sit down. ...(Interruptions)... Sir, I conclude. ...(Interruptions)... I appeal to the 
Treasury Benches, indeed, I appeal to all Members in the House, the 
question of the strategic autonomy of India is a vital question. 
...(Interruptions)... He has addressed that question ...(Interruptions)... 
�
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SHRI JASWANT SINGH: Please don't take it ...(Interruptions)...  

MR. CHAIRMAN: Please go on. ...(Interruptions)... 
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SHRI JASWANT SINGH: There is one last concluding sentence, Sir, I 
have endeavoured to explain the pitfalls of what done earlier, I appeal to the 
Government not to fall into the same pitfall again. And I conclude, Sir. I 
reflected quite a good deal as to what I should say What I would like to share 
is a pad from Kabir. ...(Interruptions)... 
�
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SHRI V. NARAYANASAMY: Before he goes to Kabir, Sir, let me put a 
question. ...(Interruptions)... 

MR. CHAIRMAN: Wait for five minutes. ...(Interruptions)... Wait for five 
minutes. ...(Interruptions)... 

SHRI V. NARAYANSAMY: Sir, I raised a very specific question. 
...(Interruptions)... I said very specifically in my notice that you name the 
person, the mole, who is a spy and who leaked the vital information. 
...(Interruptions)... 
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SHRI V. NARAYANASAMY: In your speech also, you have said that. 
...(Interruptions)... You kindly name the person. ...(Interruptions)... That was my 
notice. ...(Interruptions)... If you are able to say. ...(Interruptions)... Can you say 
that? ...(Interruptions)... 

MR. CHAIRMAN: Let him finish. ...(Interruptions)... Let him finish. 
...(Interruptions)... Let him finish. ...(Interruptions)... 

THE MINISTER OF STATE IN THE DEPARTMENT OF COMMERCE, 
MINISTRY OF COMMERCE AND INDUSTRY (SHRI JAIRAM RAMESH): Sir, 
before he quotes Kabir, I want to say that all of us who have worked in Mr. 
Narasimha Rao's office, the then Prime Minister's office, have come under 
suspicion. ...(Interruptions)... I would 
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like him to please clarify who is the mole. ...(Interruptions)... because finger is 
pointed at us. ...(Interruptions)... Who is the mole? 
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SHRI V. NARAYANASAMY: Sir, ...(Interruptions)... 
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SHRI JASWANT SINGH: After this statement, I have nothing more to say, 

and I do not wish to repeat what is already said. ...(Interruptions)... 
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SHRI JASWANT SINGH: As my concluding thought, which I borrow from 

Sant Kabir. 
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SHRI V. NARAYANASAMY: Sir, yesterday, the hon. Leader of the 

Opposition said very clearly that he would disclose all the information sought by 
the hon. Members in this august House ...(Interruptions)... But, he is not giving 
the information ...(Interruptions)... 
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SHRI V. NARAYANASAMY: Mr.  Chairman, Sir, the hon. Leader of 
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the Opposition has not disclosed the name of the person who had been 
passing on the information to the United States of America ...(Interruptions)... 
Let him say that he does not have the name of the person ...(Interruptions)... 
Let him be very fair enough ...(Interruptions)... If he does not hive the name, 
let him say that he does not know ...(Interruptions)... He goes to the media 
and ...(Interruptions)... 
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SHRI V. NARAYANASAMY:  He has taken the House for a ride 
...(Interruptions)... 
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SHRI V. NARAYANASAMY:   Let him say,   Sir, that he does not know the 
name ...(Interruptions)... 
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SHRIMATI SUSHMA SWARAJ: He will have the right to reply. 
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DR. MANMOHAN SINGH: Mr. Chairman, Sir, I have listened with great 
interest to what Shri Jaswan Singhji had to say. I regard Shri Jaswant Singhji 
as a man of honour and a decent man, and it is precisely because I hold him in 
such high esteem that I requested him. You are levying serious charges 
against the people in the PMO.Not only in the previous PMO. Inonce of your 
television interviews, you said, "we were snooped, we are being snooped', 
implying that the present PMO also has a mole.And, it is in that context, l 
appeal to your sense of chivalry that if you have any evidence, you should 
name that person, and if you do not name the person, I think, let the country 
draw its own conclusions. ...(Interruptions)... 

MR. CHAIRMAN: The matter is over. ...(Interruptions)... 

SHRI JASWANT SINGH: Sir, ...(Interruptions)... 

SHRI YASHWANT SINHA: Please listen to what the Leader of the 
Opposition has to say. ...(Interruptions)... 
�

���
� ���� � !�' ���  !�' �� J� �������� �������  We are now taking the Cantonments 
Bill, 2003. ...(Interruptions)... 

__________ 

GOVT BILLS THE 
CANTONMENTS BILL, 2003 

THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERJEE) : Mr. 
Chairman, Sir, I beg to move 

'That the Bill to consolidate and amend the law relating to the 
administration of cantonments with a view to impart greater 
democratisation, improvement of their financial base to make 
provisions for developmental activities, proper regulation, control and 
management of defence lands including extension of cantonment 
laws to such lands situated througout the territory of India and for 
matters connected therewith or incidental thereto, be taken into 
consideration."...(Interruptions)... 
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